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CtNlRAL ADMINISIRALIVE 1R 1 BUNAL .
FRINCIPAL BENCH, NEW DELHI.

OA-1391/2000
MA-6596/2001

New Lelhi this the 8th day ot May, 2001.

Hon'ble Sh. S.R. Adige, vice-Chairman(A)
Hon’'ble Dr. A. Vedavalll, Member(J)

sh. Ajay Kumar Goyal,

s/o Sh. Jai Gopal Goyal,

R/o0 5{(-B, Block-D,

Kanchan janga Apartments, :

sector-53, Noida-201301%1. oo Appl tcant

(through Sh. B.B. Raval, Advocate)
versus

1. union ot India through
the Cabinet Secretary,
Govt. of India,
Rashtrapat Bhawan,
New Lelhi-1.

2. the secretary(R)},
"Cabinet Secretariat,
Govt. of India,
Room No.(, Bikaner House
Annexe, Shahjahan Road,
New UVelhi=11.

3. the Director ot Accounts,
Cabinet Secretariat,
Last Block No.1X, Level (,
Rama Krishna ruram,
New Delht-bb.

4, sh. C.V. Avadhani,
Principal Accountant
General (Audit),
lami 1 Nadu,

R/0 L-3, Central Govt.
Quarters, Haddows Road,
Chennai, lamil Nadu.

5. Smt. Sunita Bhardwa),

Dy. Director of Accounts,

in the Oftice of the Director

ot Accounts, Cabinet Secretariat,

tast Block No. IX, Level [,

Rama Krishna Puram,

New Delht-B6. Respondents
{through Sh. Madhav Pantkar, counsel for ofticial

respondents and Sh. M.K. Gupta, counsel tor private

" respondents) :
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ORDER (URAL)

Hon’'bile Sh. S.R. Adige, Vice-Chairmant(A)

sShri Raval seeks permission to. withdraw the
OA, with |liberty to tiie a tresh OA. Accordingly,
OA-1381/2000 1s dismissed as withdrawn, with |rberty

granted as prayed for.

A VJ«NR\N /A/ QZ)

A. Vedavalll) e (S.R. Adi
_Member(d) vice-Chatrman{A)




